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(3) Statement showing the rep-
lies to the recommendations
moted in Chapter V of the
Fifty-seventh Report of the
Estimates Commnittee which
were not furnisheq by Gov-
ernment in time for inclusion
in the Report,
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PUBLIC ACCOUNTS COMMITTEE

Spxry-FIRST REPORT

Shri Morarka (Jhunjhunu): Sir, I
beg to present the Sixty-first Report
of the Public Accounts Committee on
Para 147(ii) of Audit Report (Civil),
1966, relating to the Ministry of Edu-
eation regarding Misuse of Grants
given to the Rajasthan Mahila Vidya-
Jaya, Udaipur for the construction of
a Women’s Hostel etc.
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The Minister of Parliamentary
Affairs and Communications (Shri
Satya Narayan Sinha): Sir, I beg to
move:

“That Shri Kishen Pattnayak,
a Member of the House, named
by the Speaker, be suspended
from the service of the Houge
for ten days.”

Shri Dinen Bbhattacharya (Seram-
pore): What are you doing? After
ten days the Members will go for new
elections.

Mr. Speaker: The question is:

*“That Shri Kishen Pattnayak,
a Member of the House, named
by the Speaker, be suspended
from the service of the House
for ten days.”

Those in favour will say “Aye”.

Several hon. Members: ‘Ayes”.

Mr. Speaker: Those against the
motion will say “No”,
Some hon. Members: ‘No”.

Mr. Speaker: I think the “Ayes
have it.

Some hon. Members: “Noes” have
it

Mr. Speaker: Let the lobbies be
cleared (Interruptions). Lobbies have
been cleared. I will put the motion
to the vote of the House, The ques-
tion is:

*That Shri Kishen Pattnayak,
a Member of the House, named
by the Speaker, be sugpended
trom the service of the House
from ten days.”





